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1982- 3 howed a mar inal decline a com-
pared to the production during the corre -
ponding period of 19 1-82 but this wa 
made up in the econd hal f of the year. 

However, the rodllcti ( n of raw coal during 
the fir t half of 1982-83 showed impro. 
vement compared to the production during 
th corre ponding peri d of 1981- 2. 

(c) An overall ana lysi. f production 
data relating to fir t) month of 1982-8 
h w that there ha b en improvement in 

production of raw coal , 1 ignite, petroleum 
crude (by O. .G. .), crude through-put 
cement (by C.C.L. ), copper and aluminium 
a compared to th J p: d c tion during the 
correspondin period la t yet r. lndustrie in 
the heavy engineering group have at. 
re orded an impres ive improvement. There 
j also a decline in the production f terti-
Ii ers and mineral and metal . 

(d) The improvement of the per-
formance of public enterpri e. in all . ector 
including those in the teel and coa1 ector. 
i constantly kept under review which in-
' luded the following teps:-

(i) Governmcil t at the highe t level 
monitor the perf rmance of p IIblic 
enterpri e ~pr viding infrastructural 
facilities like tran ~ portation , power, 
basic raw materials etc. with a 
view to improving their output; 

(ji) Improving the e] ction and apprai al 
of top managerial personnel as well 
a timely filling liP f top vacancie ; 

(iii) xpeditious ettlement f way 
di pute ; 

(iv) Review f pc I formance of the 
nterpri es periodically by the 

admini trative ministries and the 
Bur au of Pu blic nterpri e ; 

(v) nforcem nt of preventive and 
p dictive maintenance of plant and 
machin ry; and 

(vi) Sanctioning of additional investment 
in balancing facilities and captive 
pOW r plants wherever required. 

ommift 

6485. HRI W A L 
HRMA WiIJ the Minister of 

be plea d t tate: 

ctivity 

KI HOR 
INA C 

(a) whether it i a fa t that Govern-
ment have const ituted a high--powcr 
committee 1 r view the pre ent productivily-
linked bo nus y tern a nd examin the fea ib-
ility f extending the b nu heme to emp-
Joy e not covered . far; 

(b) what i the ompositic n of the co-
mmitlee and what are it term of 
refer nee; and 

(c) when the Committee 
to ubmit it rep rt ? 

expected 

THE MINISTER OF STATE IN THE 
MINISTRY OF INANCE (SHRI PATT-
A BHT RAMA RAO) : (a) to (c) A L tatement 
giving the requi ' ite information i attached. 

Statement 

The entra l Government ha constitu-
ted a 'Group of Officer' to nquire into 
the w rking f the Produ tivity 'inked 
Bonu. cheme as at pre ent applicable 
to certain segment of the Centra] Govern-
ment mpl yee in all it aspects and 
make recommendations. The problems that 
have ari en during the operation of the 
Productivity Linked Bonu Scheme intro-
duced. in various organisations 0 far and 
the tail a ociations' dem od for extension 
f Productivity Linked Bonu cherne to 

the generality of entral Government 
mployee have also been referred to the 

'Group of Officer. ' for it consideration. 

The compo ition of the Group of 
Offie rs ' j a follows:-

(I) lui Bazle Karim, 
ccretary (Coordination), 

Cabinet ecretariat. 

(2) Shri .V. Seshadri, 
Additional Secretary, 

hairman 

Department of Per onnel and 
Administrative Reforms ... Member 
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() Shri R.R. avoor, 
Form..,r Member (Fi11ance), 
P & T Board; Member 

Shri G. N. Tandon, Controller of 
Accounts, Ministry f inance, the 
ecretary to the 'Group of Officers'. 

The 'Group of fficers' is expe ted to 
submit its report by April 30, 1983. 

Extension of Pension Rule to Government 
Employees retired prior to 1979. 

6486. SHRI MADHAVRAO SCINDIA : 
Will the Mini tel' of INANCE be plea ed 
to state; 

(a) what is the number of per. ons at 
present who retired from Central Govern-
ment Service prior to 1979 who are not 
co ered by the late t retirement rules; 

(b) what is the e timated additional 
expenditur~ that Government will have to 
incur if the latest rule are extended to them 
aloin compliance with the Supreme Court" 
late t ruLng on the subject; and 

() what i the rationale and .ill . tifica-
tion for not extending the late t pension 
rules to those who retired earlier than 1979. 

I. THE MlNISTER 0 STATE IN TH 
MINISTRY 0 FINANCE (SHRI 
PATTABHI RAMA RAO) : (a) There are 
.appro,' . 11 lakh, persons who retired I1rior 
to 1979 who are not covered by the latest 
retirement rule. 

(b) On a broad estimation, it will 
involve an e timat d additional expenditure 
of R . 204 crores as arreares for the years 
1979-80 to 1982-83 and, in addition, an 
annual expenditure of R . 1:'( crores from 
the year 1983-84 onward. 

(c) The Central Government had 
filed an Application for Review of the 
judgement on the su bject. Th L ca e is 
reported to have been decided but the 
r~ceipt of the decision i awaited. 

Tax exemption for manufacture of T. V. sets. 

6487. SHRI DOONGAR SINGH: 
,Will the Minister of FINk CE b~ plea ed 

t S u,e 11 p~ .a)o~0.4.Is Ui Jcr cvn ideration 
of the Ministry to give tax exemption etc. 
to make .V. et availabJe to all? 

THE MINISTER OF STATE IN TH 
MINISTRY OF FINANe ~ (HR 
PATTABHI RA MA RAO): At pre ent, 
there is no proposal under consjderation of 
the Mini try to give tax exemptions to make 
T.V. sets available to all. 

World Bank Lo n for Coal Project 

64 8. SHRI P.M. AVE D : Will the 
Minister of FINANCE b~ pleased to tate; 

(a) whether the World Bank ha 
communicated to the rndian Government 
that they will provide loan to the two coal 
project 

(b) if so, whether any high Bank 
official team visited- India during March, 
1983 ; 

(c) whether the World Bank has id 
that they will take the final decision in 
July, 1983 ; 

(d) what are the coal projects on which 
World Bank will provide loan; and 

(e) what are the places where they wilJ 
be set-up? 

TH MINLST R OF INAN E (SHRI 
PRANAB MUKHERJ E): (a) to (e) 
Dudichua Openca t mine in ingrauJi 

oalfield and Block II Openca t mine in 
Jhuria Coalfield have been po cd to World 
Bank Group for a istan e. A World ank 
Mi. si n visited India in February / March 
1983 to apprai e the e project. The Bank"s 
reaction is awaited. 

Projects and Equipment Corporation 
(PEe) to set up a Mills in Algeria. 

6489. HRIMATI J YA T 
PATNAIK : Will the Minister of 
COMMERCE be pleased to tate: 

(a) whether Projects and quipment 
Corporatjon (P ) has a pr posa] for 
cHing up a textile mill in Algeria; 

(b) if .so, the cost of that plant; 




